OFFICE OF JUDGE 1NCHA~RGE; DELHI MEDIATION CENTRE,
TIS HAZARI COURTS, DELHI

No. 1954/Summer Vacations/DMC/_’l‘HC/Délhi | . 22“d May, 2024
To
The Ld. Principal District & Sessmns Judge (H Qs.), -
Tis Hazari Courts, .
" Delhi.
Sub  : Regarding Summer Vacations, 2024:

RespectecI Sir, e ‘ |
' ThlS is to bring to your kmd. hétf@e that D,glhl Medﬁzfmn Centre, TlS
Hazari *Courts shall be functlomng during Summer Vacatlons W1th effect from
10 06. 2024 to 29.06.2024 and the Mediators shalI be available to conduct medlauon in
the referred cases.

It is, therefme requested that the above information may kmdly be
' cuculated to all the Judlclal Officers posted in Central and West Districts for referring
the cases for mediation during Summer Vacations.

With regards,

_ (Samjay Garg-II)
Judge Incharge, Delhi Mediation Centre
Tis Hazari Courts,

. Delhi
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OFFICE OF THE PRINCIPAL DISTRICT & SESSIO

MEERERY
:?S’V/Gaz/zozgt . Dated : 2 g MAY 2"?4

Copy circulated:-
1. All the Judicial Officers of Central &
\/The Reader/PS to the undersighed,

The Website Committee (Eng.h»sﬁ/ Hindi), Tis Hazari Courts, Del. 1,
4. The R&I Branch (Central) for uploadmg on LAYERS.
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West District, Tis Hazari Qourts, Delhi.

20 M
(SANJAY GARG-I) .
Principal District & Sessions Judge (HQs) '
Delhi

NS J’UDGE (HQS) DELHI



